
SC No. 844/ 19 
FIR No. 67/ 19 
PS: DBG Road 
State Vs. Mohd. Zahid Qureshi 

25.08.2020 

Matter taken up through Video Conferencing (Cisco Webex). 

Present: Sh . Vlrender Singh, Ld. APP for State. 

None for accused. 

Put up for PE on 26.10 .2020. 

~ 
(Charu Aggarwal) 
ASJ-02, Central. THC. Delhi 
25.08.2020 



SC No. 733/ 19 
FIR No. 495/18 
PS: Karol Bagh 
State Vs. Rishab 

25 08.2020 

Matter taken up through Video Conferencing (Cisco Webex) . 

Present: Sh . Vi render Singh, Ld. APP for State . 

None tor accused . 

Put up for PE on 26.10.2020 . 

e-3 
(Charu Aggarwal) 
ASJ-02, Central. THC. Delhi 
25 .08 .2020 



SC No. 28809/ 16 

FIR No. 93/ 11 

PS: EOW 
State Vs. Kanta Prasad @ Kanta Pal 

25.08 2020 

Matter taken up through Video Conferencing (Cisco Webex) . 

Present Sh. Virender Singh. Ld. APP for State . 

Sh NeeraJ Grover, Ld. Counsel for accused 

Put up for PE on 22.10.2020. 

{J----9 
(Charu Agg arwal) 

ASJ-02. Central. THC, Delhi 

25 .08 .2020 



SC No. 912/ 19 

FIR No. 191/ 11 

PS: Civil Lines 

State Vs. Oeepak 

25 08 2020 

Matter taken up through Video Conferencing (Cisco Webex) . 

Present" Sh Virender Singh. Ld. APP for State. 

None for accused. 

Put up for PE on 26.10.2020. 

~ 
(Charu Aggarwal) 

ASJ-02. Central . THC, Delhi 

25.08.2020 



l It H1· , . No . 751/19 
Ravi Kumar Vs. State 

?5 08 2020 

Matter taken up through Video Conferencing (Cisco Webex) . 
Present: None for revisionist. 

Sh. Virender Singh, Ld . APP for State/respondent. 

Put up on 21.09 .2020. 

u5 
(Charu Aggarwal)ASJ-02 . 
Cent ral, THC. Delhi 
25 .08 .2020 



SC No. 11/ 20 

FI R No . 378/ 17 

State Vs. Pran,od Kumar 

M atter taken up through Video Conferencing (Cisco Webex) . 

l'r ,':,e nt Sn V1renuer Singh. Ld APP for Stale. 

None for accused. 

Put up on 21.09.2020. 

(Charu Aggarwal) 

ASJ-02. Central . THC . Delhi 

25 .08.2020 



< H H,·, . No. 777/ 19 
Vi kas Vs. State of NCT 

.' ) 01:1 )020 

Ma tte r take n up through Video Conferencing (Cisco Webex ). 

111 l "'>l' ll l Id. Counsel for revisionist. 

511 . Vlrender Singh, Ld . APP for State/respondent. 

Pul up on 21.09.2020. 

(Charu Aggarwal) 
ASJ-02 , Central, THC. Delhi 

25.08.2020 



SC No. 28298/ 16 
FIR No . 388/ 11 
PS: Burari 
State Vs . Mehrajudeen @ Moni 

25 08 20::?0 

Matter taken up th rough Video Conferencing (Cisco Webex). 

Present Sh V1render Singh. Ld APP for Sta te. 

None for accused 

Put up for PE on 22 .10.2020. 

(Charu Aggarwal) 
ASJ·02. Centra I, THC, Delht 
25.08 .2020 



SC No. 157/ 18 
FIR No. 422/16 
PS : Pahar Ganj 
State Vs. Sachln 

25.08.2020 

Matter taken up through Video Conferencing (Cisco Webex). 

Present: Sh . VI render Singh. Ld. APP for State. 

None for accused. 

Put up for PE on 26 .10.2020. 

(Chani Aggarwal) 
ASJ-02, Central , THC, Delhi 
25 .08.2020 



SC No. 82/ 20 
FIR No. 35/18 
PS: Prasad Nagar 
State Vs. Dharamve @ Bunty @ Boxer 

25 .08.2020 

Matter taken up through Video Conferencing (Cisco Webex) . 

Present: Sh . Virender Singh, Ld. APP for State . 

None for accused . 

Put up for arguments on charge, on 05 .10.2020. 

(Charu Agga rwal) 
ASJ-02 , Centra l. THC. De lhi 
25 .08.2020 



CC N O. 143 3 / 19 
S<1 njay Kumar Vs . Ajay Bhardwaj 

08 .070 

M atte r taken up through Video Conferencing (Cisco Webex). 

, r•rit None 

Put up on 22 09 2020 

(Charu Aggarwal) 
SJ 02 Central THC Delhi 
25 08 2020 



SC No. 147/ 18 
FIR No. 125/ 14 
PS: Maurice Nagar 
State Vs. Rakesh Kumar Mishra 

2'.J 08 20 20 

Matter taken up through Video Conferencing (Cisco Webex). 

Present Sh. Virender Singh, Ld. APP for State. 

Sh D11tp Kumar Dubey. Ld . Counsel for accused. 

Put up for arguments on 27.08.2020 . 

(Charu Aggarwal) 
ASJ-02. Central. THC. Delhi 
25.08.2020 



SC No. 116/ 18 
FIR No. 217/ 17 
PS: Prasad Nagar 
Stat e Vs . Parul 

25 .08 2020 

Matter take n up through Video Conferencing (Cisco W e bex). 

Present. Sh. Vl render Singh. Ld. APP l or Stale . 

None for accu sed. 

Accused is directed to file written arguments on or before 

nexl date. 

Pu t up for fi ling of written argument. if any/fina l argu 

,nents. on 21.09.2020. 

~ er--
(Charu Aggarwal) 
ASJ-02 , Centra l, THC. Delhi 
25.08 .2020 



SC No. 27738/ 16 
FIR No . 45/09 
PS : Anand Parbat 
State Vs . Gopal Singh @ Gopali 

25.08 2020 

Matter taken up through Video Conferencing (Cisco Webex). 

rresen t Sh. Virender Singh, ld. APP for State. 

Sh. Vineet Jain. Ld. Counsel for accused. 

Written arguments already filed by the accused. Ld. Coun 

sel for accused seeks time to address oral arguments. 

At request of counsel for accused . put up for oral submls· 
,;,on. ,f c1 ny. on 29 .08 .2020 . 

(Charu Aggarwal) 
ASJ-02 . Central. THC. Delht 
25 .08 .2020 



{ "names": [ { "family": { "value": "Sachln", "coordinates": [ 161, 194, 226, 208 ] }, "given": { "value": "Vs.", "coordinates": [ 122, 193, 151, 207 ] } }, { "family": { "value": "Webex).", "coordinates": [ 588, 298, 667, 314 ] }, "given": { "value": "(", "coordinates": [ 521, 297, 525, 313 ] } } ], "phoneNumbers": [ { "value": "25082020", "coordinates": [ 63, 253, 163, 268 ] }, { "value": "26102020", "coordinates": [ 322, 453, 422, 468 ] }, { "value": "25082020", "coordinates": [ 431, 575, 532, 592 ] } ], "type": "BusinessCard", "isBackSide": false, "width": 748, "height": 963, "orientation": 0 }

